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3ER/ORDER

Manoj Kumar Aggarwal (Accountant Member)

1. Inthis appeal, the assessee is aggrieved by rejection of registration
application u/s 12AA. During hearing, none appeared for assessee. The
Ld. CIT-DR sought dismissal of the appeal by drawing attention to the
fact that despite being provided with various opportunities, none

appeared even before CIT(exemption) to substantiate the application.



2.  Though we concur with the submissions of Ld. CIT-DR, however,
keeping in view the principle of natural justice, we deem it fit to grant
another opportunity of hearing the assessee. Accordingly, the matter of
registration stand restored back to the file of Ld. CIT(E) to re-adjudicate
the matter of registration after affording reasonable opportunity of
hearing to the assessee.

3. The appeal stand allowed for statistical purposes.

Order pronounced on 12™ August, 2021.
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